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  Piuc£ or LAC 

145. SHRI J. P. YADAV: Will the Minister of 
AGRICULTURE be pleased to state : 

(a) the price of Lac paid to the Indian farmers 
and the price prevalent in the international   market;   
and 

(b) whether it is a fact that in view of its great 
demand in the foreign countries Government 
propose to formulate some special   scheme  in   
this  regard?] 

 

f [THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB SHINDE) : (a) Government of India 
have not fixed any procurers nt or support price for 
sticklac produce;! by farmers. According to market 
reports, the average wholesale price of sticklac 
prevailing in Ranchi market during April-May, 
1973, when bulk of this year's produre was sold by 
farmers, was Rs. 561 and Rs. C21 per quintal, res-
pectively. The ruling wholesale price at London 
during the same period for Shellac Standard I and 
Shellac Lemons was Rs. 1596.09 and Rs. 1634.55 
per quintal,   respectively. 
(b) For increased production two schemes viz. (i) 
Establishment of broodlac farms and free 
distribution of broodlac to cultivators; and (ii) 
Extension measures and Package Programme for the 
adoption of improved methods of cultivation and 
production of supeiior qualit) of lac in the selected 
blocks, are being executed in the States of Bihar, 
Madhya Pradesh. West Bengal, Uttar Pradesh and 
Orissa, during the Fourth Five Year Plan. Measures 
to step up lac production are reviewed he Indian Lac 
Development Council and Shellac Expoi t 
Promotion Council, from time to time.] 

 

f [   ]   English   translation. t [ ] English translation. 
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fJTAMiLY PLANNING PROGRAMMES 

144. SHRI J. P. YADAV : Will the Minister of 
HEALTH AND FAMILY PLANNING  be pleased  
to state: 

(a) the particulars of the assistance being 
received from the various countries for family   
planning   programme: 

(b) whether any material for the programme is 
imported and if so, from which   countries;   and 

(e) whether Government have made any enquiry 
into the reported irregularities in ihe Family 
Planning Department and if so,   the  .s;eps  taken   
to  remove     them?] 

 
f[   ] English translation. 
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■ftTHE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI KONDAJI BASAPPA): (a) A 
statement showing the assistance made available 
from various countries and international 
organisations for family planning programme  is   
attached. 

 

(b) Yes, from Japan, Federal Republic of  
Germany,   U.K.  &  U.S.A. 

(c) Whenever an irregularity comes to :he notice 
of the Department of Family Planning, suitable 
action is taken according  to  prescribed   procedure  
and   rules. 

  

 

REPRESENTATION REGARDING STEAMER 
'M. V. CHIDAMBARAM' 

145.     SHRI   THILLAI   VILLALAN: 
SHRI    S.    SIVAPRAKASAM: 

Will    the   Minister   of   SHIPPING   AND 
TRANSPORT  be  pleased   to  state: 

(a) whether any representation regarding the 
new steamer M. V. Chidambaram has been received 
by Government from the Indian Chamber of 
Commerce and Industry.  Nagapattinam;   and 

(b) if  so,   what  are  the  details  thereof? t[   ] 

English translation. 

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR): (a)   Yes,   
Sir. 

(b) The Chamber had represented that during 
every voyage of M. V. Chidamba-t.im, there is a 
shutout of some cargo or the others tire steamer does 
not keep to its schedule and the scheduling of 
voyages is   also   not   suitable   for   cargo   
booking. 
M. V. Chidambaram is a very fast and tn passenger 
liner whose operating tost is also very high. It is 
essential to ensure a faster turnround of this ship 
from the economic angle. The Indian Chamber of 
Commerce wanted  the departure of the 

 


